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R e - in s u ra n c e  C o r p o ra t io n
'S a r d a r  H u k a m  S in g h t S h r i  B a h a d u r  SiH gn:S h r i  K as liw a lt 
S h r i  B h a g w a t J h a  A zad : S h r i  S h re e  N a ra y a n  D as: 

^22. S h r i  Jh u la n  S in h a :
S h r i  R a d h a  R a m an s S h r i  S . K . R a z m it S h r i  Ib r a h im :S h r i  N a m b ia r i  [ S h r i  A n iru d h a  S in h a : ’

Will the Minister of F in a n c e  be pleased 
to state:

Ca) whether the proposal to set up a

Re-insurance
finalised;

Corporation has been

(b) whether the Indian insurance 
companies have agreed to this proposal; 
and

(c) the extent of Indian re-insurance 
business undertaj^en by foreign companies 
during 1953.54, and 1954^55?

T h e  M in is te r  o f  R e v e n u e  a n d  
q v U  E x p e n d itu r e  ( S h r i  M . a  S h a h ):
(a) and (b). The matter is under active 
examination by the Executive Committee 
of the Gcncrijl Insurance Council.

(c) The figures are not available.
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M in es  B lo w in g  o f f  in  J a m m u  a n d  K a s h m ir
/C h a u d h a r iM u h a m m e d  S haffee:^  \ S h r i  R a g h u n a th  S in g h :

Will the Minister of D efen ce  be 
pleased to state:

(a) the total number of persons who 
died and the cattle which peiithed as 
a result of the blowing o£T of mines near 
the border in Jammu and Kashmir State 
since the ist January, 1952;

(b) the names of the places where 
people and cattle became the victims of 
these mines;

(c) whether any compensation has 
been paid to the survivors of the vic
tims;

(d) if  so, the total amount so paid and 
the amount paid per capita ; and




